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SVAMITVA SCHEME AND RURAL PROPERTY OWNERSHIP RIGHTS 
 
  

 2008# SHRI RAJESH PARMANAND SHUKLA: 
      SHRI SHAMBHU SHARAN PATEL: 
  
Will the Minister of PANCHAYATI RAJ be pleased to state:  

(a) the manner in which the property verification documents issued under the SVAMITVA 
Scheme are being utilized to facilitate institutional credit and reduce land disputes in rural areas; 
  
(b) the strategic measures taken to finalize the drone-based mapping of rural residential areas and 
integrate spatial data with Gram Panchayat Development Plans (GPDP); 
  
(c) whether this initiative is being extended to settlements and inhabited areas that were not 
covered in earlier phases; and 
  
(d) if so, the details thereof? 
  

  ANSWER 

 

THE MINISTER OF PANCHAYATI RAJ 
 
(SHRI RAJIV RANJAN SINGH ALIAS LALAN SINGH) 

 

(a) The main objective of the SVAMITVA Scheme is to provide Record of Rights to property 
owners in rural inhabited areas. Under the Scheme, rural inhabited land is demarcated using 
drone survey and Continuously Operating Reference Stations (CORS) technology to create high 
accuracy maps of abadi areas of villages. These highly accurate maps help reduce property-
related disputes by clearly demarcating property boundaries and creating Record of Rights. 
Furthermore, transparent process of ground verification and dispute resolution ensures that 
ownership records are finalized fairly and accurately. As on date, as per information available 
with the Ministry, 11,147 loans worth Rs 1,713 Crore have been disbursed based on 
SVAMITVA property cards.  

(b) The Ministry of Panchayati Raj, in collaboration with the Survey of India and the State 
Governments, is undertaking drone surveys using Continuously Operating Reference Stations 
(CORS) technology to generate highly accurate GIS-based maps of rural inhabited (abadi) areas. 



The Ministry regularly monitors implementation through review meetings with States and the 
Survey of India to ensure timely completion of drone-based mapping.  

The spatial data generated under the SVAMITVA Scheme is shared with the respective State 
Governments and is being leveraged through Gram Manchitra, a GIS-based spatial planning 
application developed by the Ministry of Panchayati Raj. Gram Manchitra enables Gram 
Panchayats to visualize village-level geospatial information, including habitation areas, roads, 
public infrastructure, natural resources, water bodies, and other community assets on a digital 
map. It integrates geospatial data from multiple sources, including the SVAMITVA Scheme, 
with planning and governance data to support evidence-based preparation and implementation of 
Gram Panchayat Development Plans (GPDPs). The application facilitates identification of 
infrastructure gaps, prioritization of development works, optimal asset creation, monitoring of 
ongoing projects, and convergence of resources across various Government schemes. By 
providing a comprehensive spatial view of village assets and resources, Gram Manchitra 
strengthens decentralized planning, improves transparency, and enables informed decision-
making by Gram Panchayats for sustainable rural development. 

(c) & (d) The SVAMITVA Scheme covers eligible rural inhabited (abadi) areas of villages as 
approved under the Scheme. As on date, drone survey has been completed in 3.30 lakh villages.  
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